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 Sixteenth  Loksabha
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 Title:  Election  of  four  members  from  Lok  Sabha  to  Central  Silk  Board.

 HON.  SPEAKER:  Now  we  take  up  Item  No.  11.  The  hon.  Minister  Shrimati  Smriti  Zubin  Irani  to  move

 the  motion.

 THE  MINISTER  OF  TEXTILES  AND  MINISTER  OF  INFORMATION  AND  BROADCASTING

 (SHRIMATI  SMRITI  ZUBIN  IRAND):  I  beg  to  move:

 “That  in  pursuance  of  clause  (c)  of  sub-section  (3)  of  Section  4  of  the  Central  Silk  Board  Act,
 1948,  the  members  of  this  House  do  proceed  to  elect,  in  such  manner,  as  the  Speaker  may  direct,
 four  members  from  amongst  themselves  to  serve  as  members  of  the  Central  Silk  Board  for  the

 period  till  they  cease  to  be  members  of  the  House,  subject  to  the  other  provisions  of  the  said  Act
 and  the  rules  made  thereunder.”

 HON.  SPEAKER:  The  question  is:

 “That  in  pursuance  of  clause  (c)  of  sub-section  (3)  of  Section  4  of  the  Central  Silk  Board  Act,
 1948,  the  members  of  this  House  do  proceed  to  elect,  in  such  manner,  as  the  Speaker  may  direct,
 four  members  from  amongst  themselves  to  serve  as  members  of  the  Central  Silk  Board  for  the

 period  till  they  cease  to  be  members  of  the  House,  subject  to  the  other  provisions  of  the  said  Act
 and  the  rules  made  thereunder.”

 The  motion  was  adopted.

 THE  MINISTER  OF  CHEMICALS  AND  FERTILIZERS  AND  MINISTER  OF  PARLIAMENTARY

 AFFAIRS  (SHRI  ANANTHKUMAR):  Hon.  Speaker  Madam,  I  would  request  you  to  take  up  the  Indian

 Institute  of  Petroleum  and  Energy  Bill  2017  immediately.  (interruptions)  It  is  an  important  Bill.  I

 would  also  request  my  friends  from  the  Opposition  that  the  Zero  Hour  can  be  taken  up  later.

 (Interruptions)  Let  us  first  consider  and  pass  the  Indian  Institute  of  Petroleum  and  Energy  Bill  2017  Bill

 and  we  can  take  up  Zero  Hour  later....  (nterruptions)

 1/2



 माननीय  अध्यक्ष  :  बिल  ले  सकते  हैं।  यह  बिल  कराकर  इसके  तुरन्त  बाद  जीरो  ऑवर  ले  लेंगे,  क्योंकि  आज  फ्राइडे

 है,  सभी  लोग  चाहेंगे  कि  जीरो  भी  जल्दी  होना  चाहिए।  पहले  बिल  करा  लेते  हैं  और  उसके  तुरन्त  बाद  जीरो  ऑवर  ले

 लेंगे।  उसके  बाद  प्राइवेट  मेंबर  बिल  होगा।

 जितेन्द्र  रेड़ी  जी,  आपको  क्या  कहना  है।

 SHRI  K.C.  VENUGOPAL  (ALAPPUZHA):  Madam,  we  would  not  have  time  for  ‘Zero  Hour’  later

 since  we  have  to  take  up  Private  Members’  Business  at  3.30  p.m.  (Interruptions)

 माननीय  अध्यक्ष  :  आपको  क्या  कहना  है,  मैं  इनके  बाद  आपको मौका  देती  हूँ।
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